
 Government of India
Ministry of Environment, Forest and Climate Change

(Impact Assessment Division)

To,

The Director (Planning & Projects)
THOMARAPPARA BRICKS & METALS

Subject: Grant of Environmental Clearance (EC) to the proposed Project Activity
under the provision of EIA Notification 2006-regarding

Sir/Madam,
                   This is in reference to your application for Environmental Clearance (EC)
in respect of project submitted to the Ministry vide proposal number
IA/TG/CMIN/171196/2019 dated 26 Feb 2021. The particulars of the environmental
clearance granted to the project are as below.

1. EC Identification No. EC21A006TG132986
2. File No. J-11015/268/2007-IA.II(M)
3. Project Type Expansion
4. Category A
5. Project/Activity including

Schedule No.
2(a) Coal washeries

6. Name of Project Jalagam Vengala Rao Opencast Mine
(I&II Expansion)

7. Name of Company/Organization THOMARAPPARA BRICKS & METALS
8. Location of Project Telangana
9. TOR Date 21 May 2019

The project details along with terms and conditions are appended herewith from page
no 2 onwards.

Date: 11/10/2021

(e-signed)
Lalit Bokolia
Scientist F

IA - (Coal Mining sector)

Note: A valid environmental clearance shall be one that has EC identification
number & E-Sign generated from PARIVESH.Please quote identification
number in all future correspondence.

This is a computer generated cover page.
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